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July, 1980, under sub-section (3) of
gection 642 of the Companieg Act,
1956, [Placed in lerary See No.
LT-1130/801.

Statement indicating the results of
market loans floated by the Central
Government in July, 1980

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI MA-
GANBHAI BAROT): Sir, I beg to lay
on the Table a statement (in English
and Hindi) indicating the resulls of
market loans floated by the Central
Government in July, 1980. [Placed in
Library. See No. LT-1164/80].

MR. CHAIRMAN: Thank you very
much. We will now proceed to Cal-
ling Attention.

SHRI NARASINGHA PRASAD
NANDA (Orissa): Sir, I have g point
of order. 1 am gn a point of order.

MR. CHAIRMAN:  Yes.

SHRI NARASINGHA PRASAD
NANDA: If youy permit me, I will
raise my point of order.

MR. CHAIRMAN: Yes, yes, do it
But it shoulg be a point of order.

SHRI NARASINGHA PRASAD
NANDA: Yes, Sir. You will kindly
notice that you remain in the House
1ill the Zero Hour and then a member
out of the panel of Vice-Chairman
occupies the Chair. It is our experi-
ence that a larger number of lady
Members have also come and they
often create situations, and you have
got only a male Marshal, May I sug-
gest that you should also appoint a
lady Marshal to deal with the situa-
tion created by the lady Members?

MR. CHAIRMAN: It ig a very good
suggestion. I hope you have some
ideas about age and looks.

SHRI NAGESHWAR PRASAD
SHAHI (Uttar Pradesh). Mr. Chair-
man, Sir..... (Interruptions)

——
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MOTION REGARDING ALLEGED
BREACH OF PRIVILEGE

[The Vice-Chairman (Shri Sawaisingh
Sisedia) in the Chairl.

A geaarw wiw®w (ST W_W) !
IqEATERS WEIET, 9 I feT e uF
faaarfa®IT & g &1 gTad wRAT
gurfa Agem 1 faar o7 fogd oF
gfaa Afartd grr SHdl & UF g
FT EIFH FA FT@ICIT | Tg AL A9
faarfaer ¥ & | § SrAAT STgAT MT H
FeT ¥ 72 W (5% FTAFTE 97 A
¥ g forea O &9 gt @7 qnafa
wged @t 1 § ) oF Ifew sfuard
Tl F frig #Y @ty § #Ewe a=ar @
TYHT @A (HATE § | 3HF w0
qa A ege ¥ fa ¥ A &
argm 5 Far FEad) awamfy wgey
Yg@ e A ? FATq F fam AL @
SgaT agq we i o g gy W
TF qEAITET | SEF a1 9un foan
gerta @t & aan fog fom agg
FA A FTE, AT AT | wedT
% I fSay qumE FQT 97 ARM
T AT § Iq% T H O TeA & (F
R aeeq 71 . . . (Interruptions)
ag AT SqH FATAT THaAT .

gagATeas (1 aatd fag feenfeaat) :
orq afs¥, & stawTdr #3ar § 1 9
qradra aurafs agea & faaad| g,
frorg 1 9T ARt g7 Y St |

ol geaaw wfws : 37 9% e
FT K57 q@‘% (Interruptions)

Iqawtensr (= warg fag fow-
famr) : ww HgTaTd H 45

it qEa afed : a8 qeFHT FT4-
argr #r =Hre §
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THE VICE CHAIRMAN
SAWAISINGH SISODIA):
Attention,

CALLING ATTENTION TO A
MATTER O} URGENT PUBLIC
IMPORTANCE

Low Price of Paddy suggested by
Agriculturtral Prices Commission
Causing Hardship and Misery
to Farmers

SHRI KALPNATH RAI (Uttar
Pradesh): Sir, I beg tg call the at-
tention of the Minister of Agricul-
ture to the 1wy price of paddy at
Rs. 100|- per quintal suggested by
the Agricultursz]l Prices Commission
which ig bound to cause great hard-
ship and misery to the farmerg who
have already been harg hit due to the
increase in prices of fertilizer and
diesel and the gteps taken by Gov-
ernment to remedy the situation,

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (RAO SIRENDRA SINGH):
Sir, as the Hcnourable Members are
aware Agricu tural Prices Commis-
sion is a 1ecommendatory body.
While making recommendations on
price policy it is expected to keep in
view: —

(SHRI
Calling

(i) The ieed to provide incen-
tive to the producer for adopting
jmproved trchnology and for de-
veloping : production pattern
broadly in tae light of national re-
quirements;

(ii) The ieed to ensure rational
utilisation ot land, water and other
production resources;

(iii) The likely effect of the
price policy on the rest of the eco-
nomy, particularly on the cost of
living, level of wages, industrial
cost structure, etc,

2. In May, 1980, the Cammission
had submitted its Report on price
policy for kharif cereals for 1980-81
season. In thig Report, the Commis-
sion had recommended that the prices
of paddy and other kharif cereals
might be retaned at Rs. 95/- per
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as suggested by A.P.C.
quintal, Sometime later in June,
1980, Government of India made an
announcement about the increase in
the prices of fertilizers and while
doing so, the A.P.C, was asked to re-
work itg price recommendations. This
was necessary because at the time of
announcing increase in the prices of
fertilizer and diesel oil Government
had decided that the farmers would
be compensated for increases in their
cost, It was envisaged by Govern-
ment that appropriate increases in
procurement /support prices may be
affected from the kharif 1980-81 sea~

son itself, Accordingly, the Agricul-
tural Pprices Commission submitted
a supplementary report on price

policy for kharif cereals for 1980-81.
After taking into account the likely
effect of the rise in the prices of
fertilizer and diesel and the quan-
tities and values of diesel and fertili-
zers used by cultivators on different
knarif crops, the Commission recom-
mended a procurement price of
Rs. 100/- per quintal for paddy and
Rs.97.50 for the coarse Kkharif cereals
viz. jowar, bajra, maize and ragi. In
order to hold consultations with the
State Governments on the price po-
licy for kharif cereals a Conference
of State Chief Ministers wag conven-
ed by us en 27th July, 1980 in New
Delhi. Government would fix the
prices of kharif cereals after duly
considering the views on the subject
expressed by the State Governments.
Thus the procurement priceg for
paddy and coarse cereals for 1980-81
are still to be fixed,

3. Honourable Members have
stated that the farmerg of India are
facing hardship due to increase im
the prices of fertilizer and diesel. I
share the Members’ concern. The
increage in fertilizer priceg has been
made yndercompelling circumstances.
It is necessary to note that the en-
tire potassic fertilizer used in this
country is imported. In January,
1979, the international price of this
fertilizer was 63 dollarg per tonne and
by June, 1980 it had risen to nearly
120 dollars per tonne. In the same



